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Sir,

E A A HI H U AT GU AH TI(HIGH COURT OF ASSAM NAGALAND MIZORAM AND ARUNACHAL PRADESH)

o.H I-1 2
Smti Jayashree Bora,
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Smti Nasim Akhtar,
Special Judge,
NDPS, Assam,
Guwahati.

Wtth reference to the above, I am directed to inform you that you have beengranted casuar reave on r4,ro,2024 and 15.1O.2024. The District & sessions Judge,Kamrup (Metro), and in his absence, the next senior most Judiciar officer avalabre at thestation will remain in charge of your Court and Office in your absence.

Casual leave.

You r letter No. SpL/l/N DpS/ 1 4 7, dtd. 24.09.2024.

IL
Dated Guwahati, the 24 September,2024

Yours faithfully,

il(-
JT. REGISTRAR (VIGILAN cE)

Memo No .HC.VIr-1212006tqc A, da d
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Copy to:

I TThe District & Sessrons Judge, Kamrup (Metro).

J. fhe Project Manager, Gauhati High Court.
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